Declaration of Assets and 1.ia bilities

belonging to Administrative Cadre and presently working as Scetion Officer

Year 2026

CARUN KUMAR son/daughter/wite of Shri Ram Sagar Mahto aged 59 Years {approx).
. Bihar Legislative

Assembly. Patna given herein below (he details of the assets (immovable. movable. bank balance.

ele.) or myself. my spouse and dependants™

A Details of movable assets

(Asscts in joint name indicating the extent ol joint ownership will also have to be given)

Sl Description Self Spouse name(s) Dependant-1
No. (Shashi Prabha) (Pratvush Anand)
(i) |Cash <2.00.000/- 21.00.000/- 21000/~
(ii) | Deposits in| 1. 29.000/- 1. £10.000 [. 26.30.000/-
Banks. Financial SBISBAC SBISB A'e SBIEFD Alc
[nstitutions  And| 2. 2.45.000/- 2. ¥60.00.000/ | 2. 210.000/-
Non-Banking SBISB Ac SBIFD Alc SBISB Alc
[Financial 3. 33,0004~ 3. T75.000/-
Companics LCO Bank SB Alc Axis Bank
4. 22.00.000/- SBB Ae
HDFC Bank FD A'c 1. 37.00.000/-
3. T3.00.000/- Axis Bank
HDEC Bank FD Alc I'D Asc

6. 32.00.000/-
SBIFXA'c
7. %3.00.000/-
SBI I Alc

e ez 8. 250.000/-
T HDEC SB Ale
2i
1= ] lec . 9, 21.00.000/-
Kotck SB Alc *
(i) | Bonds. 1. 210.000/-
| Debentures and [.1C Bond
| shares in 2. %.1.00.000 -
Companies investment in
Mutual Fund
(iv) | Other financial 1.1C Policies .40.000/-

institutions. NSS. | 1. 12,000/~ Yearly Postal Saving
Postal Savings.  |2. 212.000/- Yearly

LIC Policics. cte |3. 26.000- Yearly PLI
412,000 - Yearly SBI

Insurance
(v) | Motor Vehicles Motor Cyele-Hero
(details of make. i londa Splendor
ete.) Rew. No.-4327
(vi) |Jewellery (give 30 am. gold jewelary 150 em. vold 20 gm. gold
details oF weight | 50 gm. Silver jewellary jowellary jewellary
and valucl 500 um. Silver
; jewellary
(vii} | Other asscets. Home appliances ;
such as values of 290.000 -

claims [ interests

Dependant-| Dependant-
2 3
r
in Stock

- Note: Value of Bonds /7 Shares / Debentures as per the  latest market valuc

[ixchange in respect
companies should be given.
*  Dependant  here  means  a person substantially  dependent  on

cmployvee. = ”jﬁ\ﬂw

the income

of listed companics and as per books in the casc ol non

listed

the




B Details of Immovable assets

[Note: Propertics in joint ownership indicating the extent of joint ownership will

also have to be indicated |

Sk Deseription Self Spouse name(s) | Dependant-1 Dependant-2 | Dependant-3
No (Shashi Prabhay . | (Pratvush Anand)

(i) | Agricultural Land

- L.ocation (s)

- Survey number(s)

- Extent (Total
measurement)

- Current market valuc

(i) | Non-Agricultural Land
- Location ()

- Survey number(s)

- Extent (Total
measurcment)

- Current market value

(iii) | Buildings (Commcreial
and residential) |

- L.ocation (s)

- Survey number(s)

- Extent (Total
measurement)

- Current market value

(iv) | Houses / Apartments,
cle.

- |.ocation (s)

- Survey number(s) * > I
- Extent (Total
measurement)

- Current market value

(v) | Other (such as Undelined share

interest in property’) ~in ancestral
property at %

Village-Pateliva.
Samastipur

(2) | wive hercin below the details of my  liabilities / over dues (o public linancial
institutions and government duces:-

[Note : Please give separate details for cach item |
S Deseription : Name & addreess ol Bank / Amount outstanding s

No Financial Institutions(s) / Y e P R )
Department (s)

(a) ‘(i) [.oans from Banks

(i) Loans from financial institutions

(iii) Government Dues:
(a) ducs to departments dealing with : >
government accommodation ;

(b1 dues to departiments dealing with
supply ol water

: {¢) ducs to departments dealing with
supply ol elecetricity

.' dém




[ (d) ducs to departments dealing with
telephones

(¢) ducs to departments dealing with
governments (ransport (including
aircralt and helicopters)

(1) Other dues. ifany
2|23 37-

AN 202526
PAN-AQPPR3613C

by | (ir Income Tax including surcharge
| Also indicate the assessment year
upto which Income Tax Return filed.
Give also Permanent Account
Number (PAN}

(iiy Wealth Tax |Also indicate the
assessment year upto which wealth
Tax return filed.]

(iii) Salcs Tax [ Only in case of
proprictary business|

(iv) Praperty Tax

C  Personal Detail

GPE/CPE/PRAN No. - J’%“LTH:\_T_'-’_Q_’; _: ‘—-*_: J

Gender “ :\T,j (M/F)

A mE amomER
Class/Group = Eu:l_i:ﬁl (A/B/C)

il 7 :B—M!NISTﬁ_z\—ﬂVI; __J_‘:*__w%—_ ]

(Full Name ¢.g. B.AS. - Bihar Administrative Service.

_' B.S.S.:- Bihar Sceretariat Service cte.)

L_SAI\‘IJ\STI!’UR

Home District

I hereby declare that the above details are true to the best of my knowledge and belief.

Shunatiire: g G AR e

Name of Employee: Arun Kumar

Place: Patna Designation: Section Officer
Date: 13702/2026 Department: Bihar | caislative Assembly
Nofte: Pleasc sign cach page of the declaration. Asset declaration form must be A4 size

white paper with computer typed (single side) in preseribed format.



